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The Lok Sabha met at Eleven of the 
Clock.

[Mr Speaker tn the Chair] 

ORAL ANSWERS TO QUESTIONS
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SHRI M. ARUNACHALAM: Will 
the Minister be pleased to state whe
ther proper steps have been taken 
to immunise children with BCG vac
cination9 Why cannot the Govern
ment make it compulsory that each 
new born baby should be vaccinated 
with BCG?

SHRI RABI RAY: So far as BCG 
vaccination is concerned, we have 
been giving them since 1951. But I 
would like to tell the hon. Member 
that regarding the effect of vaccina
tion our ICMR is carrying a survey 
in Chenualpatju and we are awaiting 
the result of that survey.

SHRI SHAMBHU NATH CHATUR- 
VED1: Since most affected pepple 
are the poore t of our population, 
may I know from the hon. Minister 
whether a provision has been made 
for the pupply of medicine to those 
who arc advised domiciliary treatment.

SIIRT RABI RAY: I have already 
told that medicine$ are given free.

Comprehensive health Legislation

*429, SHRI RAJ KESHAR SINGH: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state:

(a) whether Government are pro
posing to have a single comprehensive 
health legislation, a National Health 
Insurance Scheme and adequate in
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frastructure for Primary Health Care 
with emphasis on preventive services;

(b) the salient features thereof; and

(c) the time by which the legisla
tion is likely to be enacted?

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI RABI 
RAY): (a) No, Sir. However, the 
Government has taken steps to pro
vide adequate infrastructure for 
Primary Health Care with emphasis 
on preventive services.

(b) A statement on the steps taken 
by G o v e r n m e n t  to p r o v id e  adequate 
infrastructure for Primary Health 
Care is laid on the table of the 
Sabha

(c) Question does not arise.

Statement

(I) All uni-purpose workers and 
supervisors are being trained to be
come Multi-purpose Workers (M.P. 
W s) and Supervisors. 65150 uni- 
purpose woikors have been trained 
to become Multi-purpose Workers till 
December, 1978

(II) The number of Multi-purpose 
Workers and Supervisors js being in
creased, in a phased manner, so that 
there is one male and one female 
M.P.W. for every 5,000 rural popula
tion and one Multi-purpose Super
visor for every four M.P. Workers 
by 1987-88.

(iii) To train one member of the 
Community (to be selected by the 
community), from every village, to 
deliver Primary Health Services to a 
community of about 1000 persons 
under the Community Health Workers 
Scheme. The Scheme was launched 
in 733 Primary Health Centres on 2nd 
October, 1977 and has been extended 
to an additional 1056 Primary Health 
Centres from 2nd October, 1978. 86578, 
Community Health Workers have been 
trained upto December, 1978 ana an- *
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